NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH
AHMEDABAD

Contempt Application No. 1 /425/NCLT/AHM/2017

Sanjivbhai Kiritbhai Patel & Ors.
' V/s.

Biocare Remedies Pvt. Ltd. & Ors.

>ection of the Companies Act: Section 425 of the Companies Act, 2013

NTATION __ SIGNATURE

o Learned FCA Mr. Kiran Shah present for Applicant. Learned Advocate Mr. Moiz
E Rafique present for Respondent in Cont A. 1/2017.

‘The nstant matter was listed again on 18.01 2018 for certain clarification but
Respondent was not present on 18.01 2018 as such the matter is listed again today.
i The Respondent prays for some time to file written submissions.

Fixing 25.01.2018,

; - ' - MANORAMA KUMARI
' MEMBER JUDICIAL

Dated this the 22nd day of J anuary, 2018.




